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THE GOA APPROPRIATION BILL, 1994
(Bl No.8 oF '1994)
A
“BILL

to a.uthorlse payment and a.pproprlatlon of certam sums from and out
.of the Consolidated Fund of the State of Goa for the services and
purposes of the fxnancxal year 1994-95.

BE it enacted by the Legislative Assembly of Goa in the Forty-flfth'
'tear of the Repubhc of Ind1a as follows: — '

" 1. Short . title. —Thls Act may be called the Goa Approprlatlon
.Act 1994.

' 2. Issue of Rs. 7,83,28,41,000 out of- the C'onsohdated Fund of the
-State of Goa for the fmancml year 1994-95. — From and out of the Con-
solidated Fund of-the State of Goa there may be paid and applied sums
not exceeding those specified in colurhn & of the Schedule, amounting in
the aggregate to the sum of seven hundred eighty three crores twenty
-eight lakhs and forty one thousand rupees towards defraying the several
charges which will arise for payment during: the financial year 1994-95
" in respect-of the services and ‘purposes. - spec1f1ed in column 2"of the
-Schedule . , . S sren i g
' dppfopmatwn --The sums authorised ‘to be paid a.nd apphed
"from an out of the Consolidated. Fund of the State of.Goa. by this
-Act. shall be. approprlated for the services and purposes expressed in:
the Schedule in relation to the said f1nanc1a1 year '




RS ms@ﬁmmm s
| (SeaSections 2 &3)

) Sums not exée{ggﬁng_ -
No. ot~ R . . Charged on’ :
Demand . Sérvices and purposes - - Voted by  the Consoli-- - -
= ) e : SRS : Aszsembly ‘dated Fund - Tota!
s I _ o . . -« . of the State” . )
SL s e e <. of Gon . :

) v (Ra. in thausands)
1 State Legxslature e el T e0,00 T s ssoo.
L - G@vemor (Appropriation) e LT R T LT 8800 T 0 53,00
2. Gouncil of Ministers : R 50
'3, Administration of Justxc.
4 Elections '
5 Land Revenue R
8. Stamps ‘and Registratfon Lk
KN State Bxelse ... .. e
8. Sales Ta,x ‘ . ]
9‘.> Taxes on Vehicles . .
© ‘18 - Other Taxes and Duties i
S 41, Seeretariat © 1.7 il - S

ey -

- — Interest Paymentg (Apprqpriation)

— Public Service Comrmssion (Appro-' T ‘ A
o priation) : sl 20500 s 29,00

19, District Administration .. .- 3000 - — © . 31000
13. ‘Treasury and Accounts’ Admimstra.- i e ’
- tion ... . vae 1,81,00 S
H 'Ponce o es . vee » vos ves o 13’36‘!00 )
15. Jails .. ... e 65,'06

16. ' Supplies and Disposals e 100 |

17, Stationery. ai{’d Printing .. .. - 14000 = -t 14000
18. - PublicWerks .. .. .. .. 2200200 "
19, Other Adiinistrative Services ..  2,2600 '
20 Pemsion ... .. .. .. .. 130000

R T 22 01,30
Gl vws 22660'
: ~13;'00,00
si 10,0000
88,1246
114914

21, Migcellaneous General: Servi égs e 10,00,007
22, General Education: .- .. . .. -88,12,26
© 33, Technical Bducation i .. .. = 114914




15 N Cra 5"

. (Rs. in thousands)
LGRS0 T i 80,00

“:24) Sports and Youth Services ...

35

. .~,.3»7,: .
38

36,

. Art and Culture . .
" Medical and Public Health ...
R Family Welfare L
. Water Supply and Sa.mtatlon '
R Housing

* Urban Development

Welfare of ‘Scheduled Ca.stes, Sche- :
duled Tribes a.nd Other- Backward

Classes

. Information and Publicity

Social Security and Welfare

: Nutmtion

mities'~ SR
Agrlculture

Dairy Development

Tisheries
v Forestry end Wild Life 2+ v

- Agricultural Research and Education

Cooperation

Rural Employment

COmmumty Development a.nd Pan-

chayats

Special Area Progra.m_me S

Major and Medium Irrigation

Minor Irrigation

. Labour and Employmeﬁt“'
B T

. Soil and Watet Conservation
"Ammal Husbandry

__Relief on account of: Natural Cala.

. Pood, Sterage and Warehousi'ng- 4

e 5

Command Area Development
Flood Control and Draina.ge

Energ'y

srleesit B R

.o

. Marketing and Quality Control

80308

- 42,8462

.1,23.00-
© 40,85,00 -

3,47,10
4,40,00

' 44786

‘ 1,18,50

1,06,10

LT st v
87,50

. 36,00

S
C 438000
38,46,00 ... -

7200

1,85,00

22,50
. 19150

AR S Y

3,56,00- ...
2,12,00,
822200
5,42,00
- 2,68,00 s
4300 .
1145668 ;o

ni 8,37,50
w4 3,92,08
8,00 " v 42,92,62

— T 1,2300
el 40,8500

5 34T0
C 440,00
LR a0

L 77 '35
- 44786

s, 69 12
" 11850

S T 108,10

17,0837,

FEE T e
TR 41485

36,00

31216
L 4,8590
o 38,46,00

. LTZ00

— 71,8500
— 19150

o 356,00
D 212,00
. 45,00 -

. 32,67,00
— .. BA200

S e 268,00

o AS00
1,14,56 €8



L S o {Rs. in thousands)
-.55. . Non-Conventional Sources of Energy’~ 37,50+ . . - — ' ...~ 3750
.56, ‘Village and Small Industries . .. .. - 5~33‘07 ;' e '
8%, -Industries .. oo ian L zgmee L 222,00
B8 Mg ... . . s 2400':":' LT a0
59: . Ports and Lighthouses ... .. 8800 . . | — . 88,00

. 60.  Roads and Bridges' ... i L. 288000 . 285000
61 : Road Transport et e e 1,15,00 = ©1,15,00
62. Inland Water Transport. .- ... s | , _ﬁ,’il_,gg Co e T e BTL00
63, Other Scientific Research ... .. .. 6000 . . . — . . 60,00
64, Ecology and Enviromment ... .7 - 2000 - - — 20,00
_65. Tourism ., e e 34800 s0 347,00
_66. Census, Surveys and Statistics ... 10800 — . 10800
67, Civil Supplies ... .. .. . 3900  — .. 3900
» 68. Other General Economic Services 22,0!0 'v -- . e 22 00‘:
- Public Debt (Appropriation) = 1,80,638,85 . - ;1306335

~.69: ~ Loans and . Advances {o -State Go- o AL
vernment Servants ete. ... . 3,84,00 = 3,84,00

GRAND TOTAL .., .~ 572,35,06 . 2,10,93,85 - ‘7,83,28,41

Revenue et 4,09,59,82 :-'; ‘7-9,;5"5,.00 ‘ _4,89,.1'4',82 '
Caplta.l Public Debt and Loans ‘ v o S '
and Advances " ' ... 1,62,75,24 7 1,81,38,35 "« 2,04,13,59

t




ﬂtd?_authorise pé,yment and dppropriation of “certain”sums from and out -

of the Consolidated Fund of the State of Goa for the.services of a part
of the financial year 1994-95.

"(AS passed by the Legislative Assembly of-Goa) '



